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(b) Tbo functions of sucb cells besides 
monitoriol the ft.ow of crodit to Scbeduled 
Caste/Scheduled Tribe beDeficiatics also 
ioclude collection and compilation of statis-
tical returns from branches and submission 
of returns to Reserve Bank of India and also 
to ensure implementation of Reserve Bank 
of India guidelines relatins on this subject. 

Debt Equity Ratio for New Fertilizer 
Plaotl 

7425. SHRIMATI PATEL 
RAMABBN RAMJIBHAI MAVANI: 
Will tbe Minister of FINANCE be 
pleased to state: 

(a> whether Government are consi-
derlDg bigber debt-equity ratio for new 
fertilizer plaots, if so. tbe details tbefeof; 

(b) wbether allowing higber debt-equity 
ratio for fertilizer plants will help io reduc-
tion of subsidies in fertilizers; 

(c) whetber Government are considering 
bigber debt-equity ratio in otber industries 
also with a view to brinl down tbe debt-
servicing cost of tbe industry. if so. details 
thereof; and 

(d) whether Goveroment are proposinl 
to give income-tax and other incentive to 
the industries with hilher debt-equity ratio, 
if so? 

THB MINISTER OF STATE OF THE 
MINISTRY OF PETROLBUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THB MINISTRY OF 
FINANCE (SHRl BRAHMA DUTT) : (a) 
The existing policy already permits a bigber 
debt·equity ratio tban tbe norm of 2 : 1 for 
certain .ypes of capital intonsive projects, 
including fertilizers. 

(b) No. Sir. 

(c) No, Sir. 

(d) No. Sir. 

While Tiler Population 10 lodla 

7426. SHRIMATI MADHUREE 
SINGH : Will the Minister of ENVIRON. 
MENT AND FORESTS be pleased to 
Ilaco : 

(a) the number of white tilers in tho 
country both in zoos and also iD forests; 

(b) wbether tbe white tiaer papulatioa 
in India is facing extiDct~on; and 

(c) if so, the steps proposed to save this 
race species? 

THE MINISTER OF STATB IN THB 
MINISTRY OF ENVIRONMENT AND 
FORES TS (SHRI Z R. ANSARI) : <a> Thero 
are 34 white tigers reported io various ZOOI 
in the country. At present no white tilen 
are reported in tbe forests. 

(b) No, Sir. 

(c) Does not arise. 

Kolagbat Thermal Power Projeet 

7427. SHRI SAN AT KUMAR 
MANDAL : Will tbe Minister of FINANCB 
be pleased to sta te : 

(a) wbether the Reserve Bank of India 
ba refused permission to a consortium of 
banks led by tbe State Bank of India to 
lend RI. 70 crores to the Kolagbat Thermal 
Power Project for its secoDd stale construc~ 
tion; 

(b) if so, the K. B.I. IS objection to tb. 
idea of SBI led consortium lending Rs. 70 
crores for Kolagbat's second stage construe., 
tion; and 

(c) the steps Government propose to 
take to provid e funds for second st.p 
construction of Kolagbat Thermal Power 
Project? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRf 
lANARDHANA POOJARY): (a) to (c). 
The Reserve Bank of India bas reported 
tbat normally, banks are Dot expected to 
finance creation of infrastructure facilities 
including power. However. as a special 
case, Reserve Bank of India an owed a term 
loan of Rs. 25 crores to be shared by a 
consortium of banks led by tbe Sta'e Bant 
of India to meet a part of tbe project cost 
of Ko)agbat Thermal Power Project Phase 
II. While autborisio8 tbis amoulll, Reserve 
Bank of India. 'nter-alia, stipula ted Ibil 
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tbe gap of Rs. 45 crores should be faken 
up by term lending institutions or Govern-
ment of West Bengal. The Industrial 
Development Bank of India bas reported tbat 
tbe financial institutions bave since sanctio-
ned assistance to cover the sap of Rs. 4S 
«ores. 

AssistaDt General Managers iD Punjab 
NlttioDal Bank 

7428. SHRI SIMON TIOGA: Will 
tbe Minister of FINANCE be pleased to 
state: 

81. Period Name 
No. 

I. 7.12.1981 Shri S.A. Puri 
to 

31 08.1984 

2. 9.8.1984 Sbri H.C. Jain 
to 

1.1.1985 

3. 2.1.1985 Shri H C. Jain 
till date 

(b) None. 

Loss of Revenue due to Budgetary 
Modifications in Customs Duties 

08 Cbemleal. 

7429. SHRI JANAK RAJ GUPTA: 
Will tbe Minister of FINANCE be pleased 
to state the estimated net loss of revenue 
due to ,'arious modifications made in tho 
tariff rates of customs duties on organic and 
inorganic cbemicals announced in the bujget 
for 1987-88 ? 

THE MINISTER OF STATE IN 'fHE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : The f'slima-
ted DCt effect on revenue due to various 
modificatio&1s made in the rates of customs 
duties on organic and inorganic cbemicals 
taken togeUler as announced in tbe budget 
for 1957-88 bas resulted in a net gain in 
revenue. 

CI •• slfinttiOD of Pattukotta' To". I. 
Tamil Nadu 

7430. SHaI S. SINGARA VADIVEL : 

(a> year-wise details from 1984 to 1986 
of Assistant General Manslers posted in 
Delhi Zone of Punjab National Bank; and 

(b) the number of Scbeduled Casteal 
Scheduled Tribes among them ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) Tbe 
information furnished by Punjab National 
Bank is as under : 

Desianation 

Assistant 
General 
Manager 

Assistaat 
General 
Manager 

Assistant 
Genera) 
Manager 

Postinl 

Zoaal MaoBler 

Senior Regional 
Manager 
New Delhi 

Zonal Manaler 

Will the Minister of FINANCE be pleased 
to state: 

(a) whether it is a fact tbat the request 
of tbe Central Government employees of 
Pattukottai Town, Tamil Nadu, to classiry 
that town as Ie' class city on tbe ground 
that the population has exceeded 50,OOu, bas 
been turned down laying that the population 
was only 49~484 al per 1981 Census and 
that the mid-term Census cancot be taken 
as tbe basis; 

(b) whether the population of PaUuk-
kottai town exceeded 50,000 and was 51,000 
al per 1982 Census; 

(c) wbether Cb,damparam, Kovilpattl, 
MettupaJayam, Paramakudi; Sbivakasi and 
Thindiv8aam towns in Tamil Nadu were 
clazlsified as 'C' class Town in tbe year 1979 
only on the basis of mid-term census; aDd 

Cd) whether Government are coasider. 
iDa to classify Pattukkottai town 8S a 'C' 
cl_ city 00 the same principle 1 




